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Pradesh have contribu1ed 15% MBBStBDS 
and 25% Post-graduate Medical/()&ntal saats 
in each Medical college or institution other 
than pnvate medical colleges without taring 

I . 
mto account any reservations. These SPats 
have been allotted to the candrdates de-
clared successful in the competitive exam1-
natioris held by the Central Board of Secon-
dary Education 1n respect of 15% MBBS/ 
BOS seat and All India Institute of Medical 
Sciences, New Delhi in respect of 25% Post-
graduate Medical/Dental Seats. After hav-
ing allotted the seats to the candidates who 
qualified m these compet1t1ve examinations, 
the seats that remained unfilled due to sorne 
of the candidates having not 101ned. were 
reverted back to the respective conrerned 
States including Uttar Pradesh. B1har and 
Assam which were to be filled rn by them 
from out of the State quota list. ThP c;tudents 
belonging to Uttar Pradesh, 81har and As-
sam who had qualified these tPsts were 
given adm1ss1on to the colleges rn these 
States as well as rn other States through All 
India Entrance Examination on the criteria of 
merit-cum-preference. Similarly, students 
from other States who had given option for 
colleges 1n these states were so allotted on 
merrt in all the years, mdudmg 1989. 

Assistance Under Overseas Develop-
ment Authority 

4498. SHRIMATISUMITRAMAHAJAN: 
Will the Minister of URBAN DEVELOPMENT 
be pleased to state: 

(a) whether Government recf''Ve finan-
cial aid for projects from the Overseas De-
"elopment Authority: 

(b) 1f so, the quantum and nature thereof 
a11d how 1he same 1s disbursed to various 
Statio Governments; and 

(c) the amount otthe above aid given to 
Madhya Pradesh Government? 

THE MINISTER OF URBAN DEVEL-
qPMENT (SHRI MURASOLI MARAN): (a} 
Yes, Sir. 

(b) There is no fixed quantum of aid. It 
depends on the number and size of the 
project proposal received, which are ap-
praised and finally approved for funding 
during a particular year. All bilateral aid from 
U. K. is in the nature of grant. The external aid 
received for projects in the State Sector is 
passed on as additional plan assistance to 
the State Governments on reimbursement 
basis. The percentage of the additionally 
vanes according to the nature of the Project. 
However, for the Habitat Improvement Proj-
ects, 100% of assistance is released as 
addit1onality to the State Government of which 
30% 1s the grant and 70% is in the form of 
loan. 

(c) At present there is only one ongoing 
project in Madhya Pradesh. 0.0.A., U.K. 
have agree to finance the Habitat Project at 
Indore at a cost of Rs. 37.92crores. The total 
U.K. aid allocated for the Project 1s £ 14.4 
million. 

F .C.I. Godowns 

4499. SHRIMATISUMITRAMAHAJAN: 
Will the Minister of FOOD AND CIVIL SUP-
PLIES be pleased to state: 

(a) whether Food Corporation of India 
owns godowns in the country; and 

(b) if so, the,numbar and location thereof, 
State-wise? 

THE MINISTER OF FOOD AND CIVIL 
SUPPLIES (SHRI NATHU RAM MIRDHA): 
(a) Yes, Sir. The Food Corporation of India 
owns 489 godowns spread over the entire 
country. As on 1.3.90 the total owned stor· 
age capacity of the Corporation was 119.14 
lakh tonnes. 




